» CENTRAL ADMIMISTRATIVE TRIBUNSL
PRIMIIPAL BEMNCH

R 74672001
M@ 2946/2001 in
08 404/1999

May Delhi this the 10th davy of august, 2001
Hon*ble Smt.Lakshmi Swaminathan.,Vice Chairman(J)
Wnion of India

1.The Seciraltary,
Ministry of Defence,
South Block, M=w Delhi.

T.DDE MLF. -
WG Branch-I1I, RJOK.Puram,
Hew Delhi.

.The Comnmandant/Farm
Military Farm School ¥
Centre, Grace Farm Road, Mas
Cantt. . Mesrut.

Jreview applicants
(By &sdvocate Shri a.K.Bhardwai ]

WERSUS

Sukh Lal S50 Sh.Changu
RAC - “Of"l,udndr Seaed Pwb. Ltd..
i Ext.opka Bazar.
. Respondent
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(B Advocate Shri S.K.Gupts
ORDE R (OR&

(Hon’ble Smt.lLakshmi Swaminathan, ¥Yice Chairman(J)

I hawve heard both ths learned counsel on Ré

76,2001 along with Ma 296/2001 for condonation of delay.

Z. The above Review application has besn filed in
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respect of  the Tribunel’s order dated %,

404 /1999 . Mi 296/2001  has been  Filed praving for

condonation of delay.- The reasons given Iin the Ma  are

not sufficisnt to condone the delay.
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I have hzard learned counsel for the partiss
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in o M. fm o none of the grounds,  for  exanple, error

apparent on the face of the record or  any  othar

sufficiant reasons as provided under Ord&g}@T? Rule 1 CPC
| § AT e ase P

read  with Section 22 (3ﬁf"l<&rﬁ avallable, Ra 746/2001 is

sonordingly rejsctad.foart from that it is relevant to

note that in the Tribunal®s order dated 2.5.2000 which is

an  oral ordsr passed in thes presence of both the lsarned

counsel after considering the pleadings and submissions,
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only directions  given to them ares givenAin Faragraph 5
which, Includs directions to the réspondentg o wverify
their records and grant temporary status to the applidant
inm  ferms .Of the Gowvi.of India. 0OORP&T  Schems  dated
10901993, subijet to his fulfilment of the terms  and

conditions mentioned thersin.

4. In the above facts and circumstances of the

wotaed.
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PASCRANAS
(Smt.lakshmi Swaminathan)
Vice Chairman (J)

case, RA 76,2001 along with Ma 296/2001 are rej




